Anexure-4

Name of the corporate debtor: Axle Papers Private Limited; Date of ofcl List of creditors as on:
List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in )
Details of claim received Details of claim admitted|
%of | Amountof Amount of any Amount of N
SI.No. |Name of creditor Date of . Amount of claim . Amount | Whether || contingent | mutual dues, that | claimnot | AMoUnt of claim Remarks, if any
receint Amount claimed  aitted Nature of claim coveredby | related | 1077 | T aybesetoff | admitted |
guarantee | party?
CoC
1 IDFC First Bank 54,29,378.90 44,52,578.00|  Financial Creditor NA NA 1.02 NA NA NA 9,76,800.90 | Claim s provisionally admitted to an
20.08.2026 extent of 44,52,578
2 Tata Capital Limited 49,44,380.00 42,66,657.00|  Financial Creditor NA NA 0.99 NA NA NA 6,77,723.00 | Claim is provisionally admitted to an
18.08.2026 extent of 42,66,657
3| Poonawala Fincorp Limited 45,90,508.04 36,58900.00(  Financial Creditor NA NA 085 NA NA NA 9,31,608.04 | Claim s provisionally admitted to an
21.08.2026 extent of 36,58,900
Claim is provisionally admitted and
Financial Creditor 0 voting share is alloted as he/she
4 Rainibhai Kaila 19.08.2026 3.49.71.424.05 3.49.71.424.05 NA YES NA NA NA NA NA isa Related Party
Claim is provisionally admitted and
5| JadavjiBhai Chakubhai Kaila 1857996400  148579964.00|  Financial Creditor o voting share is alloted as he/she
19.08.2026 NA YES NA NA NA NA NA isa Related Party
Claim is provisionally admitted and
6| Jayeshbhai AmarshiBhai Thoria 50,15,500.00 50,15,500.00(  Financial Creditor NA no voting share is alloted as he/she
19.08.2026 YES NA NA NA NA NA is a Related Party
. Claim is provisionally admitted and!
7 Ha“"i‘:’;‘::szj;"‘”“a‘ 28,08,000.00 28,08,000.00(  Financial Creditor NA 1o voting share is alloted as he/she
19.08.2026 YES NA NA NA NA NA isa Related Party
Claim is provisionally admitted and
8| Premjibhai Gangarambhai Charola 26,10,000.00 26,10,000.00(  Financial Creditor NA 0 voting share is alloted as he/she
19.08.2026 YES NA NA NA NA NA isa Related Party
Claim is provisionally admitted and
9] Sunitaben Harshadbhai Charola 24,28,000.00 24,28,000.00 Financial Creditor NA no voting share is alloted as he/she
19.08.2026 YES NA NA NA NA NA is a Related Party
Claim 15 provisionally admitted and
10 Nishaben Hasmukhbhai Charola 23,00,000.00 23,00,000.00 Financial Creditor NA no voting share is alloted as he/she
19.08.2026 YES NA NA NA NA NA is a Related Party
Claim is provisionally admitted and
11| Hasmukhbhai Amarshibhai Charola 19,87,117.00 19,87,117.00|  Financial Creditor NA 0 voting share is alloted as he/she
19.08.2026 YES NA NA NA NA NA isa Related Party
Claim is provisionally admitted and
1 Jitendra Premji Charola 18,85,000.00 18,85,000.00(  Financial Creditor NA o voting share is alloted as he/she
19.08.2026 YES NA NA NA NA NA is a Related Party
Claim is provisionally admitted and
13 Jitendra Premji Charola(HUF) 17,24,258.00 17,24,258.00 Financial Creditor NA no voting share is alloted as he/she
19.08.2026 YES NA NA NA NA NA isa Related Party
Claim is provisionally admitted and
14 Truptiben Sagarbhai Charola 10,80,000.00 10,80,000.00 Financial Creditor NA no voting share is alloted as he/she
19.08.2026 YES NA NA NA NA NA is a Related Party
; Claim is provisionally admitted and
15 Hasm"é::;:‘afﬁ?mbha' 7,90,000.00 7,90,000.00|  Financial Creditor NA 10 voting share i alloted s he/she
19.08.2026 YES NA NA NA NA NA is a Related Party
Claim is provisionally admitted and
16 Parulben Jitendrabhai Charola 43,000.00 43,000.00|  Financial Creditor NA no voting share is alloted as he/she
19.08.2026 YES NA NA NA NA NA is a Related Party
TOTAL 9,11,86,530 8,86,00,398 NA NA NA NA NA NA NA 25,86,132




